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OF THE HEARING OF ALLAHABAD

BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 22.11.2016.
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tumar Book Depot Pvt. Ltd.
15 397-398 of Companies Act, 1956.
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Order dated 221 11.2016

No. 144ND) /2015 M/s Te,

r Book Depot Pyvt. Lid,

On letter by Learned Counel for Respondent in CP 14/2015

and CP 63/2016 and for the Pea

matters are ordered to be listed on

Liston 14.12.2016.

SH.V.

SH. H.P

Dated 22.11.2016
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Jitioner in CA 5 in CP 81/2014,

14.12.2016.
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